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(b) In December, 1966 and April,
1967. The notiflcations were issued to
‘implement the recommendation made
by the Study Team appointed in pur-
-suance of the Santhanam Committee
‘to undertake a review of the working
of the Textile Commissioner's orga-
nisation. The Study Team recommen-
-ded that system of grant of quotas
for printing by composite mills and
:independent mechanical processors may
‘be substituted by delimiting a field of
production for the handprinters. This
has been done to give protection to
the hand printing industry which is
<ottage industry, This restriction ap-
pli&s in respect of printing on cloth
produced by mills and powerlooms but
excludes handloom cloth.

(¢) No, Sir, Barring printing of
sarees, bed spreads, bed covers, table
covers with any heading ot border,
-other types of pririting can »e demne
freely without any quota restrictions.

(d) and (e). Government i not
aware of closure of mills on this ac-
<count and hence question of workers
“being laid off or retrenched does not
-arise. Some complaints connectéd
~with this matter have been received
and are under considerstion.

Incentives to Paper Imndustry

*1756. Shri N. K. Somani: Will the
"Minister of Industrial Devélopruent and
-Comipahy Affatrs be pleased to state:

(a) the incentives given by Govern-
ment to the indigénous ouper indus-
try to maximise production end thus
-attaih the aim of self-sufficiency dur-
ing the Third Five Year Plan and
those envisaged during the Fourth
Five Year Plan;

(b) whether it is a fact that unlike
-other industries, Government did hot
permit any price Increase In the pro-
ducts of the Paper Industry despite
the corresponding rise in the price of
waw rmateriils, wages and other infla-
tionary factors; and

(c) if o, the reasons thatrelfor?
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The Minister of Inddktrial Develop-
ment and Company Affairs (Shri F. A.
Ahmed): (a) The following incentives
have been given to the Paper Indus-

tryie A

(1) The Paper Industry has been
included in th: st of 59 Prio-
rity Industries and as such its
full requirernents of impuned
raw materials are met.

(2) New units established after
March, 1964 are exempted
from Excise juty on paper
and paper board by 25 per
cent, 20 per cent and 13 per
cent in the 1st, 2nd and 3rd
years of production, respec-
tively.

(3) All units using 40 per cent
or more of unconventional
raw materials like jute sticks,
straws, and bagasse have been
granted concession from the
payment of ekcise duty to the
éxtent of Rs. 50 per torne of

paper.

Development rebate on new
units or substantial expan-
sions in the industry has been
ralsed from 20 per cent te
33 per cent.

(4

(5) There is alse in additioa the
general tax holiday for &
years.

(b) snd (c). The matter is under
consideration.
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